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undertaken to And out the best form 
of maximising procurement of wheat, 
was one by a Group headed by the 
Minister for Heavy Industries The 
Report of the Group was an internal 
secret note not meant for being made 
public

S
Government have already announc

ed a scheme of incentive Bonus to 
States related to the level of procure
ment of wheat

Expenditure on “Oroofht Prose Areas 
Programme”

121 SHRI SAT PAL KAPUR Will 
the Minister of AGRICULTURE be 
pleased to state

(a) the total expenditure incurred 
by Government on the 'Drought Prone 
Areas Programme’ since it was launch
ed

<b) the State-wise break-up of ex
penditure under this programme in 
financial terms, and

<c) the assessment o f Governm ent 
w ith  regard to the im plem entation o f 
the program m e’*

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE 
<PROF SHER SINGH) (a) Since its 
inception m 1070-71 an expenditure of 
Rs 66 87 crores was incurred on the 
Drought Prone Areas Programme ttll 
the end 0f J 872-73.

<b) The State-wise break-up of the 
expenditure i* given in the enclosed 
statement,

(c> The programme implementation 
has been on the whole satisfactory*

Statement
Statement shotvmg the Total Expenditure

(Stat+tmt) nu i97*-73 ««
stnce tt$ Inceptum

SI.
No. Name of the State (Rs. in* 

crates)

i Andhra Pradesh 7*8*
2 Bihar I* 9*’
3 Gujarat 7*95
4 Haryana a-7*
5 Jammu and Kashmir o*7*
6 Madhya Pradesh 4»oo
7 Maharashtra 9*59’
8 Mysore 8 41

9 Orissa a* 3*
10 Rajasthan 10*77
ii Tamil Nadu 2 59
12 Uttar Pradesh 5 95
13 West Bengal 1*56

Totai 66 87

Revision of existin* Policy for allot
ment of Government accommodation^

122 SHRI S M BANFRJEE
SHRI CHANDRA BHAL MAN!

TIWARI

Will the Minister of WORKS AND 
HOUSING l»e pleased to state

(a) whether a large number of Gov
ernment stenanti, have constructed 
their own houses and are al&o occupy
ing Government accommodation,

(b) whether these employee* have 
either sub-let Government accommod
ation and are residing in their bouses 
or sub-let their houses.

(c) whether the son or daughter of 
a deceased Government servant who i»
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to Government service is allocated a 
^Government quarter immediately 
while those who have put in long 
years of service are not allotted any 
quarter and are waiting for their turn 
rfca* the last several years, and

(d) if so. the steps taken by Gov* 
►emment to revise its existing policy’

THE MINISTER OP STATE IN THE 
DEPARTMENT OP PARLIAMENTARY 
AFFAIRS AND IN THE MINISTRY 
OF WORKS AND HOUSING <SHRI 
OM MEHTA) <a) According to the 
information available as on l<tth De
cember 1972 out of 99 828 persons in
terested m general pool accommod
ation onlv 11,720 own houses in Delhi/ 
New Delhi Of these 4 646 persons 
arc in occupation of general pool 
accommodation

(b> At present Government servants 
4*v.mg hones at the station of their 
porting are cl Bible for allotment of 
anommod itinn from the genet al pool 
Suiv-lett ng of general pool accommod
ation i rn* ncim ssible under the 
Allotment 1 i ê . and uhere such ta^es 
tonu to notice at turn is taken against 
the 'illottoes fount1 guiltv and penalt 
k*<; are import * m auoidince with the 
ptousuon*. of the Allotment Rule^

(c) Accorri ng to the existing ordtrs 
onf of tbf letwt lant relat oris of a 
deceased Government servant iv sane 
tioned an ad hoc allotmemnt on re- 
queft u he \t working in an eligible 
office and ha* been sharing accommod 
ation with the deceased officer for a 
period of at tea** mx months before 
the date of his death

(d) tt is proposed to review the 
policv in legard to the eligibility of 
Government servant* owing houses at 
the station of their posting for allot
ment of accommodation from the 
gene ral pool.

Pricea of foodgrains during May aad 
June, 1973

123 SHRI S M BANERJEE WiU 
the Minister of AGRICULTURE be 
pleased to state

(a) whether the prices of all food
grains went up during May and June, 
1973 throughout the country and

(b) if $o( what steps have been taken 
or are being taken bv the Government 
to make food articles available and 
sold at a reasonable price’1

THE MINISTER OF STATE IN THE 
MIN1S1RY OF AGRICULTURE (SHRI 
ANNASAHEB P SHINDE) (a) Yes, 
Sir

(b) The steps taken hy Government 
to make food articles available at 
reasonable prices include—

(i) Supplementing the market 
availabilitv b\ distribution of 
lttrge quantities at reasonable 
paces throujh public distri
bution svstem

(u> Regulation o! nnces of es»sen- 
t al fooH a-ticles including 
wheat and wheat product*

{n t Intensification of anti hoarding 
and anti-smuggling measures

Labour colonies* under the Industrial 
Housing Scheme in Kanpur

U i  b iR I  S  M B A N F R J E E  i l  
the \ li» * s ‘e r o f W O R K S  A N D  BO \ S- 
IN G  be pieas.ee to s*ute

(a* what further «teps have ’>een 
takekn to regularise the occupancv of 
nearlv 4 000 Central Government em- 
plovees ncludmg 3 000 Defence em
ployees living ,n various labour col
onies built undei the Industrial Hous
ing Scheme m Kanpur and

(b) whether the Defence Ministry 
has now agreed to purchase the 
houses*




